IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :28-01-2026
Date : 28.01.2026

Case No. |the

Applied For

Applicant ‘
H ABLAPL- RANJIT COURT NO. |Oorder Dtd. 2026-01- (Se
5831/2026(28.01.2026 |3 20 o c.o. e 1 BATL-1 R
] ABLAPL- COURT NO. |order Dtd. 2026-01- (Se
5832/2026(28.01.2026 |00 IS MOHARANA |C.O. T ol Noo
] ABLAPL- COURT NO. |Oorder Dtd. 2026-01- (Se
5833/2026(28.01.2026 |3 27 DK JENA c.o. 3 oL 20 Noo
] ABLAPL- SK COURT NO. |order Dtd. 2026-01- (Se
5834/2026/28.01.2026 300 9006  |kALTMUDDIN |C° O 3 OLD 21 No-
] ABLAPL- COURT NO. |0rder Dtd. 2026-01- (se
5835/2026(28.01.2026 |37 IS NAYAK c.o. 3 ouD o .
] ABLAPL- COURT NO. |0rder Dtd. 2026-01- (se
5836/2026(28.01.2026 |37 |PK MOHANTY |C.O. 3 ouD o .
] ABLAPL- COURT NO. |Oorder Dtd. 2026-01- (Se
5837/2026(28.01.2026 300~ M MOHANTY c.o. 3 oLD 20 BATL-1 .
] ABLAPL- COURT NO. |order Dtd. 2026-01- (Se
5838/2026(28.01.2026 [, “7 IS SAMAL c.o. 3 oL 20 R
] CONTC- COURT NO. |order Dtd. 2026-01- (Se
5845/2026(28.01.2026 | [o-0 .. |P.K.MISHRA |C.O. c 25 CONTEMPT | °°
] (Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |[WRIT ©
5846/2026 |28.01.2026 |3, 2% o0, |B K SETHI c.o. c 5 R ANCH-2 Sg)
] (Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
5847/2026(28.01.2026 |- 20" B K DAS c.o. c 25 R ANCH-3 TZ)
] WRIT (se
WP (C) - COURT NO. |Order Dtd. 2026-01- |BRANCH ©
5848/2026(28.01.2026 |3 -0 0 |T K NAYAK c.o. : o (DTVISTON ng
BENCH-1)

| WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5849/2026(28.01.2026 |,2o-0 o T SWAIN c.o. : o No-
102
| WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5850/20261(28.01.2026 93790/2025 T SWAIN c.0. 6 25 No-
102
] WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT (Se
5851/2026(28.01.2026 oo 0o 0o [T K NAYAK c.o. : o RRANCH-1 e
H (Se

WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT
5852/2026(28.01.2026 g2 5 o |T K SWAIN c.o. . 25 R ANCH-G 22)




CHIEF (Se
WP (C) - Order Dtd. 9999-12- |[WRIT
5853/2026128.01.2026 R K BARIK JUSTICE'S No-
2200/2026 COURT 31 BRANCH-7 a4)
CHIEF
WP (C) - .o |Order Dtd. 9999-12- |WRIT (Se
5854/2026128.01.2026 1377/2026 S K SAHU JUSTICE'S 31 BRANCH-2 [No-
COURT
CHIEF
WP (C) - | o Order Dtd. 9999-12- |WRIT (Se
5855/2026128.01.2026 1335/2026 T K NAYAK JUSTICE'S 31 BRANCH-1 [No-
COURT
CHIEF
5856/2026|28.01.2026 |"E.¢)- B B MALLICK JusTICE'g |OFder Dtd. 9999-12- (Se
1972/2026 31 No-
COURT
CHIEF (Se
WP (C) - Order Dtd. 9999-12- |[WRIT
5857/2026(28.01.2026 B B MALLICK JUSTICE'S No-
2412/2026 COURT 31 BRANCH-5 |,
CHIEF (Se
WP (C) - Order Dtd. 9999-12- |[WRIT
5858/2026(28.01.2026 S R PANI JUSTICE'S No-
1956/2026 COURT 31 BRANCH-5 |17)
CHIEF (Se
WP (C) - Order Dtd. 9999-12- |[WRIT
5859/2026(28.01.2026 S R PANI JUSTICE'S No-
1668/2026 COURT 31 BRANCH-8 29)
CHIEF (Se
WP (C) - Order Dtd. 9999-12- |[WRIT
5860/2026(28.01.2026 S K SAHU JUSTICE'S No-
2385/2026 COURT 31 BRANCH-5 21)
CHIEF (Se
WP (C) - Order Dtd. 2026-01- |[WRIT
5861/2026(28.01.2026 S K SAHU JUSTICE'S No-
1953/2026 COURT 22 BRANCH-7 10)
CHIEF (Se
WP (C) - Order Dtd. 2026-01- |WRIT
5862/2026128.01.2026 S K PARDHAN JUSTICE'S No-
1953/2026 COURT 22 BRANCH-7 10)
CHIEF
WP (C) - .. |order Dtd. 2026-01- [WRIT (Se
5863/2026128.01.2026 1717/2026 S K SAHU JUSTICE'S 2 BRANCH-1 [No-
COURT
CHIEF
5864/202628.01.2026 |"E(C)- B R SENAPATI JusTICE's Order Dtd. 9999-12- (Se
2331/2026 31 No-
COURT
WRIT
B CHIEF o (Se
5865/202628.01.2026 |"E(C) G BARIK JusTICE's Order Dtd. 2026-01- |BRANCH No-
152/2026 COURT 20 (DIVISTON | o>
BENCH-3)
ABLAPL- COURT NO. |order Dtd. 2026-01- (Se
5866/2026128.01.2026 9314/2025 S BISWAL 17 2o BATIL-1 No—
ABLAPL- COURT NO. |order Dtd. 2026-01- (Se
5868/2026128.01.2026 13419/2025 MR SAHOO 17 27 No—
WP (C) - COURT NO. [Order Dtd. 2026-01- (Se
5869/2026128.01.2026 25338/2024 A K PRADHAN 17 o1 No—
WP (C) - COURT NO. [Order Dtd. 2026-01- (Se
5870/20261(28.01.2026 34077/2025 P. R. SWAIN 17 20 No-
WP (C) - COURT NO. [Order Dtd. 9999-12- (Se
5871/2026128.01.2026 1562/2026 K. MANDAL > OLD 31 No-
WRIT (Se
5872/2026|28.01.2026 Vfgéi)/zo% R. C. MUDULI Sogig NO. %der Dtd. 2026-01- lppancn  No-
(DIVISION |107




BENCH-1)

(Se
WP (C) - B. R. COURT NO. Order Dtd. 2026-01- ©
5873/2026128.01.2026 |1 coc /5006 |SENAPATT 2 OLD 20 ?87
' WP (C) - B. K. COURT NO. |order Dtd. 2026-01- |WRIT (Se
5874/2026128.01.2026 1,595, /5005 MOHARANA 2 OLD 21 BRANCH-2 |No-
' RVWPET- COURT NO. |order Dtd. 2026-01- |CIVIL (Se
5875/2026 (28.01.2026 | o-ooo,  (A. SUNDARAY > onb b FEVISTON oo
' WP (C) - B. K. COURT NO. |order Dtd. 2026-01- (Se
5876/2026128.01.2026 110907 /9025 MOHARANA 2 OLD 21 No-
(Se
WP (C) - s. c. COURT NO. Order Dtd. 9999-12- |[WRIT ©
5878/2026128.01.2026 13541, /5005 ROUTRAY 21 31 BRANCH-8 Sg)
(Se
WP (C) - M. R. COURT NO. Order Dtd. 2026-01- |[WRIT ©
5880/2026128.01.2026  1»443/5026 |ROUTRAY 21 22 BRANCH-5 gf)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5881/2026 (28.01.2026 |o0 50, [K. SAHOO 1 20 gi;
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT ©
5883/2026 |28.01.2026 | ) 50>, |S. S. BISWAL 1 20 R ANCH- 22)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5884/2026 |28.01.2026 |J 400, |B. C. PANDA o1 20 22;
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5885/2026 |28.01.2026 |/ ">, |A. K. PANDA o 50 22;
WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT (Se
5887/2026 |28.01.2026 |1 .o 0, [D. SAHU o1 20 RRANCH-2 oo
(Se
WP (C) - COURT NO. Order Dtd. 2025-12- |[WRIT ©
5888/2026|28.01.2026 |3 00", o |P. K. JENA o5 s R ANCHLS gi)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5889/2026 (28.01.2026 |5, >0, |H. K. DASH o5 o gi;
(Se
ABLAPIL- COURT NO. |Order Dtd. 2026-01-
5891/2026 (28.01.2026 |, "o o, |S. CHOUDHURY o b gi;
(Se
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
5892/2026 |28.01.2026 |, . >%> 0, |S. K. SAHOO 3 T8 R ANCH5 gi)
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT ©
5893/2026 |28.01.2026 |5, 52", |S. M. SINGH o3 - R ANCH- 6 gg)
WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5895/2026(28.01.2026 | 5. [K. C. NAYAK 3 o gg;
WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5896/2026 |28.01.2026  |1552"- 0, |K. C. NAYAK 3 o 22;
' FAO- COURT NO. |Oorder Dtd. 2026-01- (Se
5898/2026(28.01.2026 | 1o, . [G. DAS -3 5 .




25)

(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- _
5899/2026 |28.01.2026 |, =" |B. BARIK C. - b gg)
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT (Se
5900/2026 |28.01.2026 | )52, [B. BEHERA C. o3 s ERANCH-1 oo
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT (Se
5901/2026 |28.01.2026  |oo5 ">, |S. BEHERA C. o3 23 ERANCH-2 oo
WP (C) - COURT NO. [Order Dtd. 2026-01- (Se
5903/2026 |28.01.2026 |oo00) o |B. BARIK C. - b Nes
WP (C) - COURT NO. |order Dtd. 2026-01- (Se
5905/2026(28.01.2026 |3, 0", [KSHITISH C. 3 o .
CONTC- COURT NO. |order Dtd. 2026-01- (Se
5910/2026 (28.01.2026 |5/ > . |A K SRICHRANC. o3 o Nes
CONTC- M/S COURT NO. |Order Dtd. 2026-01- (Se
5914/2026128.01.2026 JYOTIRANJAN [C. : :
220/2026 23 27 No-
KAR
CONTC- COURT NO. |order Dtd. 2026-01- (Se
5915/2026 (28.01.2026 | ;00" 0. |J R KAR C. 3 b Nee
CONTC- COURT NO. |order Dtd. 2026-01- (Se
5917/2026(28.01.2026 | 'o"o0, o |J R KAR C. - o .
CONTC- COURT NO. |order Dtd. 2026-01- (Se
5918/2026 |28.01.2026 | [ o), c [C R NAYAK C. 3 o .
PRADIPTA (Se
WP (C) - COURT NO. |[Order Dtd. 2026-01- |WRIT
5919/2026(28.01.2026 KISHORE C. No-
33474/2021 | 2o 23 20 BRANCH-3 |1/
CRLMC- COURT NO. |order Dtd. 2026-01- |CRIMINAL |(Se
5920/2026 (28.01.2026 |, 20~ |SANGRAM DAS |C. 53 1 s s
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
5922/2026 (28.01.2026  |350.7 00,5 K C SHAIN C. 3 5 R ANCH-2 ﬁg)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5923/2026 (28.01.2026 |1 o8, B DAS C. 53 b 22;
(Se
BLAPL- COURT NO. |Order Dtd. 2026-01-
5924/2026 |28.01.2026 | 7o o0, [AK MISHRA C. 3 o ZE;
(Se
WP (C) - SAMARENDRA COURT NO. |Order Dtd. 2025-12- B
5925/2026(28.01.2026 3o o0 000 o |nois C. N e gg)
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT (Se
5926/2026 |28.01.2026 |3 -=0 " 0, P K BARIK C. ] - RRANCH-2 oo
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- WRIT ©
5927/2026(28.01.2026 |3o500” o |S ACHARYA C. N o R ANCH-4 SZ)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT B
5928/2026 |28.01.2026 |1, 50", N SAHOO C. ] - R ANCH- gg)
WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5929/2026|28.01.2026 | 7,2 N ROUT C. ] o gg;
 [5931/2026[28.01.2026 [wp(C)- N ROUT C. COURT NO. [0rder Dtd. 2026-01- [(Se




1163/2026 1 27 No-
29)
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT ©
5933/2026(28.01.2026 |1 a)> o [N ROUT : o ERANCH 7 ?8)
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT ©
5936/202628.01.2026 ||\ o> - N ROUT : o R ANCH T Tg)
_ A1 (Se
5938/2026 (28.01.2026 | -aLMP P K LENKA COURT NO. 0rder Dtd. 2026-01 No-
28/2026 1 22
10)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5939/2026(28.01.2026 |/ -oo'> .. [P K BARIK : o TS;
. WP (C) - SAMARENDRA COURT NO. |[Order Dtd. 2026-01- |WRIT (Se
5941/2026|28.01.2026 1480/2026 |MOHANTY 1 277 BRANCH-2 |No-
(Se
WP (C) - SAMARENDRA COURT NO. |Order Dtd. 2026-02- |WRIT _
5943/2026|28.01.2026 1473/2026 |MOHANTY 1 16 BRANCH-6 I;]Z)
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |BRANCH _
5946/2026(28.01.2026 | /o> B C PANDA : o (DTVISTON Tgs
BENCH-1)
' WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT (se
5950/2026|28.01.2026 )0’ .  |J K MOHANTY : b el SN
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT (Se
5953/2026(28.01.2026 |, 3o)> o, B K SWAIN : o el SN
WP (C) - COURT NO. [Order Dtd. 2026-01- (Se
5954/2026(28.01.2026  |)o, )0, [M SAHOO N b oo
RABINDRA (Se
5959/2026[28.01.2026 §§£§>2026 KUMAR COURT HO. [Drdex Drd. 2026701 I8 e s No-
PATNATK 37)
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- ©
5961/2026(28.01.2026  |,-5-)> (M R SAHOO N b 23)
(Se
ABLAPL- COURT NO. |Order Dtd. 2026-01-
5964/2026(28.01.2026 |52, " MR SAHOO = b BATL-2 ng
WP (C) - COURT NO. Order Dtd. 2026-02- (Se
5966/2026(28.01.2026 |,oo >, (B C PANDA ; e Tg;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT B
5968/2026(28.01.2026 |,, > |S K LENKA : e e gg)
(Se
CONTC- COURT NO. Order Dtd. 2025-08-
5970/20261(28.01.2026 3452/2025 S N MALLICK 1 13 213)—
CONTC- COURT NO. |Order Dtd. 2026-01- (Se
5971/2026(28.01.2026 |37g- oo, [H K DASH ; o No-
39)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT B
5974/2026(28.01.2026 |5 0" o |D SAMAL ; o aranciog NO

45)




(Se

CONTC- COURT NO. |Order Dtd. 2026-01-
5975/2026 |28.01.2026 |, "~ |B.C.PANDA ] 1 No-
45)
WP (C) - COURT NO. |Order Dtd. 2026-02- (Se
5976/2026|28.01.2026 |7 ">, |J. SAHOO > oLD o Sg;
WRIT (se
WP (C) - COURT NO. Order Dtd. 2026-01- |BRANCH ©
5977/202628.01.2026  |)o3c3 90y, [P K DAS 2 OLD 22 (DIVISION T87
BENCH-1)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
5978/2026/28.01.2026 | 550,05 |J- LENKA 5 OLD 27 BRANCH-4 23)
WRIT (se
WP (C) - COURT NO. Order Dtd. 2026-01- |[BRANCH ©
5979/202628.01.2026 |, 0/ 9004 |F K DAS 2 OLD 22 (DIVISION TSS
BENCH-1)
(Se
CONTC- COURT NO. |Order Dtd. 2026-02-
5980/2026 |28.01.2026 | oo oo |J.SAHOO os 3 No-
105
FAO- COURT NO. Order Dtd. 2026-01- [1SC: (Se
5981/2026(28.01.2026 N. ROUT . . APPEAL
26/2026 25 27 No-
SEC.
WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT (Se
5982/2026 |28.01.2026 |1, |A. PATTANAIK b b ERANCH-2 |Nec
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- WRIT ©
5983/2026(28.01.2026 [32,007 . |H K MOHANTA o o R ANCH-4 Tg)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
5984/2026 (28.01.2026  |,00, >0, [B. DAS o5 o R ANCH- 23)
CRLMC- COURT NO. |order Dtd. 2026-01- |CRIMINAL |(Se
5985/2026 |28.01.2026 |0, [P.K.ROUTRAY o5 5 nrac .
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- WRIT ©
5986/2026 |28.01.2026 |35, 00 7o 0, | C BARAL o5 o R ANCH-4 Tg)
WP (C) - COURT NO. Order Dtd. 2026-01- (Se
5987/2026 (28.01.2026 |50, >0, [B. DAS o5 o Tg;
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT ©
5988/2026(28.01.2026 |,o ot o [B. DAS o5 - R ANCH-8 gg)
(Se
CRLMC- COURT NO. |Order Dtd. 2026-01-
5989/2026(28.01.2026 |, &~ |P.R.SWAIN o b No-
39)
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
5990/2026 |28.01.2026 |5 5", |K K NAYAK b b gg;
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT ©
5991/2026(28.01.2026 oo, o0, |S. K. SAHU o5 - R ANCH-4 gg)
WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT (Se
5992/2026 |28.01.2026 |50 ) o |S. K. NAYAK > onb s RRANCH-1 oo




(Se

WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
5993/2026|28.01.2026 | [-5-%> . |S K PARIDA 5 oL > ERANCH-S 22)
(Se

CRLMC- COURT NO. |Order Dtd. 2026-01-
5994/2026(28.01.2026 | o~ . |P.R.SWAIN 5 oLD 25 22;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT -
5995/2026|28.01.2026 oo~ 0o |G. JAYSINGH 5 oLD > R ANCH-T Tg)
(Se

CRLMC- COURT NO. |Order Dtd. 2026-02-
5996/2026(28.01.2026 |/ 0 0o |S.NAYAK 5 oLD o: $§;
' WP (C) - A. B. COURT NO. |Oorder Dtd. 2026-01- |WRIT (Se
5998/2026128.01.2026 151, /5006 IMALLICK 2 OLD 27 BRANCH-1 |No-
' CRLMC- COURT NO. |Oorder Dtd. 2026-01- (Se
5999/2026 |28.01.2026 |70 o0 . [N.K.ROUT 5 oLD 25 Mo
(Se
WP (C) - A. B. COURT NO. |0rder Dtd. 2026-01- |WRIT -
6000/2026128.01.2026 13175006 |MALLICK 2 OLD 27 BRANCH-7 SZ)
(Se

CRLMC- A. K. COURT NO. |Order Dtd. 2026-02-
6002/2026/28.01.2026 | 54 5056  |SRICHANDAN 6 19 Zi;
(Se

CRLMC- COURT NO. |Order Dtd. 2026-02-
6003/202628.01.2026 |5, '~ - M.D.BISWAL c e SZ;
(Se

CRLMC- COURT NO. |Order Dtd. 2026-03-
6004/202628.01.2026 | S22~ |A.K.BEHERA : 30 SZ;
(Se

ABLAPIL- BALARAM COURT NO. |Order Dtd. 2026-02-
6005/2026128.01.2026  [59- /5006  |sTNGH 3 OLD 17 SZ;
(Se

CRLMP- COURT NO. |Order Dtd. 2026-01-
6010/202628.01.2026 |50~ [P.PANDA 3 oLn 55 SZ;
(Se

CRLMP- COURT NO. |Order Dtd. 2026-01-
6011/2026 28.01.2026 |0 /2~ . |U.P.BAG 3 oLD 50 SZ;
(Se

CONTC- COURT NO. |Order Dtd. 2026-01-
6012/202628.01.2026 |Z,0-~ o [P.K.JENA 3 oLD s SZ;
(Se

CONTC- COURT NO. |Order Dtd. 2026-02-
6013/202628.01.2026 | S oo~ [P.K.PANI oc 13 ZZ;
WP (C) — COURT NO. |Order Dtd. 2026-02- |WRIT (Se
6014/202628.01.2026 |, o0, [A K BARIK e 53 ERANCH-2 New
CONTC- COURT NO. [Order Dtd. 2026-01- (Se
6015/202628.01.2026 | o0~ [G.C.BARIK e ps R
' FAO- COURT NO. |Judgement Dtd. 2026- (Se
6016/202628.01.2026 |10 oo [A.K.BARIK T 01-97 o
' CRLMC- COURT NO. |order Dtd. 2026-01- (Se
6017/2026 28.01.2026 | -02" - |J.R.BISWAL e 55 Mo
' CRLMC- COURT NO. |Oorder Dtd. 2026-01- (Se
6018/202628.01.2026 |70 "0 A.K.MISHRA e 50 Mo




CRLMC- COURT NO. |Order Dtd. 2026-01- (Se
6019/2026(28.01.2026 |5oUC0  R.MISRA P o o
CRLMC- COURT NO. |0rder Dtd. 2026-01- (Se
6021/2026(28.01.2026 ;=50 |k K. NATH P o o
(Se
ABLAPL- AMLAN SHAKTT COURT NO. |Order Dtd. 2026-01-
6026/2026(28.01.2026 500000 P oy o BATL-1 ?Z;
(Se
ABLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2026-01-
6027/2026128.01.2026 |50, n006  |sWATN 3 OLD 20 TZ;
(Se
ABLAPL- MANOJ KUMAR COURT NO. |Order Dtd. 2026-01-
6028/2026 |28.01.2026 ;200707 PR o o ?Z;
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |BRANCH _
6029/2026(28.01.2026 |50 i0)° |SARAT DASH o o e o T;l
BENCH-3)
WRIT (Se
WP (C) - PRANAYANEE COURT NO. |Order Dtd. 2026-01- |BRANCH _
6030/2026 |28.01.2026 1715/2026 |DASMOHAPATRA 3 OLD 27 (DIVISION ng
BENCH-2)
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT e
6031/20261(28.01.2026 2604/2026 R. K. DEHURY 3 OLD 27 BRANCH-5 gi)
(Se
ABLAPL- SRINIBASH COURT NO. |[Order Dtd. 2026-01-
6032/2026128.01.2026 11 /1 05005 MOHANTY 17 20 gf;
(Se
BLAPL- TRILOCHAN COURT NO. |Order Dtd. 2026-01-
6033/2026128.01.2026  |1,419/2025 |BARIK 17 27 gf;
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT e
6034/2026(28.01.2026 |5 1) " M. R. BARIK - > g 23)
(Se
WP (C) - SARAT KUMAR COURT NO. Order Dtd. 2026-01- |WRIT _
6035/2026|28.01.2026 2218/2026 |PRADHAN 17 21 BRANCH-4 23)
(Se
BLAPL- COURT NO. |Order Dtd. 2026-01-
6036/2026(28.01.2026 | 7077 (R R NAYAK : o 23;
WRIT
SANTOSH (Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |BRANCH _
6037/2026128.01.2026 |, 0035 /5025 E%f@EDY 1 22 (DIVISION T§6
BENCH-2)
SANTOSH (Se
6038/202628.01.2026 25552/2025 KUMAR iOURT NO. No-
DWIVEDY 116
SANTOSH (Se
6039/2026(28.01.2026 120707 |kuMAR COURT NO. Order brd. 2026-01 No-
DWIVEDY 116
(Se
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT e
6040/2026(28.01.2026 o0 o0 o |p K LENKA : o o NCH 3 gg)
WP (C) - COURT NO. Order Dtd. 2026-01- |WRIT (Se
6041/2026(28.01.2026 |3 V1" P K JENA : > S




144)

(Se

WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©

6042/202628.01.2026 |;ooo'° o |L D PANDA  [C. T b R ANCHLS 23)

(Se

WP (C) - COURT NO. Order Dtd. 2026-01- [WRIT ©

6043/202628.01.2026 |0, |L D PANDA  [C. . b R ANCH-5 23)

(Se

WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT ©

6044/202628.01.2026 |, .%o |J. D. MUDULI|C. o3 05 R ANCH-8 2;)

_ Aol (Se

6045/2026 [28.01.2026 |CRLREV A K MISHRA |C. COURT NO. Order Dtd. 2026-02 No-

13/2026 17 09

29)

CMP- COURT NO. Order Dtd. 2026-01- (Se

6046/202628.01.2026 |55 P K MISHRA |C. 5 oLD b 23;

cMP- COURT NO. Order Dtd. 2026-01- (Se

6047/202628.01.2026 |- oo MAMI PANDA [C. 5 oLp 1 gg;

CRLA- COURT NO. |Order Dtd. 9999-12- |CRIMINAL |(Se

6054/202628.01.2026 | " . |B DAS C. 3 " IS i

WRIT (se

WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH ©

6059/202628.01.2026 ) 02" o |B. K. DAS C. c 0e (DIVISION T23
BENCH-3)

(Se

WP (C) - COURT NO. |Order Dtd. 2026-01- ©

6061/202628.01.2026 |, |L. PRADHAN |C. : o No

123

WP (C) - COURT NO. Order Dtd. 2026-01- (Se

6063/2026(28.01.2026 |y~ %>, |A. MOHANTY |C. c b No-

123

(Se

WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT ©

6064/2026 28.01.2026 |,2o2)° o |B. DAS C. c - R ANCHT SZ)

WP (C) - COURT NO. Order Dtd. 2026-01- (Se

6067/202628.01.2026 |, o200 o |U. P. BAG  [C. c b iz;

WRIT (se

WP (C) - B. K. COURT NO. Order Dtd. 2026-01- |BRANCH ©

6069/2026128.01.2026 515375056 |MOHARANA C- 6 27 (DIVISION Tig
BENCH-3)

(Se

WP (C) - COURT NO. Order Dtd. 2026-01- [WRIT ©

6070/2026 28.01.2026 |, o), |B. BEHERA  [C. : b R ANCHT Tg)

' WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT (Se

6071/202628.01.2026 |, o . [B. BEHERA  [C. : b ERANCH-? oo

WRIT (se

WP (C) - COURT NO. Order Dtd. 2026-01- |BRANCH ©

6072/202628.01.2026 |3 ) . |B. BEHERA  C. : b (DTVTSTON Tgl
BENCH-3)

' WP (C) - COURT NO. |order Dtd. 2026-01- |WRIT (Se

6073/202628.01.2026 |1 U0 . |B. BEHERA  [C. c b ARANCH-2 e

7 [6095/2026(28.01.2026 |RSA- T K MOHANTY |[C. COURT NO. [order Dtd. 2025-12- [SECOND  |(Se




117/2017 7 15 APPEAL No-
RSA- COURT NO. |order Dtd. 2026-01- (Se
6097/2026 |28.01.2026 |, 00 D NAYAK bt o8 oo
(Se
WP (C) - SILADITYA COURT NO. |Order Dtd. 2026-01- |WRIT N
6099/2026128.01.2026 153415026 |rav 2 OLD 21 BRANCH-8 1;3)
' RSA- COURT NO. |order Dtd. 2026-01- |SECOND (Se
6101/202628.01.2026 | ;20",0 o |P K PRADHAN 5 oL o8 ceoal e
(Se

BLAPL- COURT NO. |Order Dtd. 2026-01-
6102/2026128.01.2026 12130/2025 S. CHOUDHURY 9 OLD 27 BAIL-2 Ti;
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
6104/202628.01.2026 | /oo’ M PANDA 5 oL o8 Ti;
' RSA- COURT NO. |Order Dtd. 2026-01- |SECOND (se
6107/2026 28.01.2026 |, o0, |P PANDA 5 oL o8 ooomAL  INeo
(Se
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT ©
6109/202628.01.2026 |, c> - |G D MALLICK 1 0 R ANCHT ?Z)
(Se

BLAPL- COURT NO. |[Order Dtd. 2026-01-
6113/202628.01.2026 |- 0 . |P. R. SWAIN 1 b SZ;
(Se

BLAPL- AMLAN SHAKTTI COURT NO. |Order Dtd. 2026-01-
6115/2026 (28.01.2026 |00 0| bt b BATL-2 TZ;
(Se

BLAPL- COURT NO. |Order Dtd. 2026-01-
6116/202628.01.2026 |/''c 0, |H.K.PANDA o - TZ;
WP (C) - COURT NO. |Order Dtd. 9999-12- (Se
6117/202628.01.2026 |, )> - |S.P.SAMANTA > oLD i TZ;
WP (C) - COURT NO. |Order Dtd. 2026-01- (Se
6119/202628.01.2026 ), c) - - |P. PANDA > oLD b TZ;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-01-
6120/2026 28.01.2026 |J 0" . N.ROUT o o8 TZ;
WP (C) - COURT NO. |Order Dtd. 2025-09- (Se
6121/202628.01.2026 |1 2070 [K. C. SAMAL o o1 TZ;
' WP (C) - COURT NO. |order Dtd. 9999-12- [WRIT (Se
6122/202628.01.2026 |, oc’o 0 . M. BEHERA o i RRANCH-1 |Nee
' WP (C) - COURT NO. |order Dtd. 2025-12- (Se
6123/202628.01.2026 |2 0000, A K. JATI o 0 Nes
(Se
WP (C) - COURT NO. |Order Dtd. 2025-12- |WRIT N
6124/202628.01.2026 |2, o0’ 0 |A. K. JATI o5 08 R ANCH-S gg)
(Se

BLAPT— COURT NO. |Order Dtd. 2026-01-
6125/2026 28.01.2026 |\ " MANGU NANDY o b gg;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT B
6126/202628.01.2026 |, o, . B.BEHERA b b R ANCHT Tg)




(Se

WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT ©
6127/202628.01.2026 |, ~.° . B.BEHERA c.o. o5 o R ANCH-T Tg)
(Se
WP (C) - ITISHREE COURT NO. |Order Dtd. 9999-12- |WRIT ©
6128/2026128.01.2026  |5356/2026 |pATRA €9 |2 ow 31 BRANCH-5 |, )
WP (C) - COURT NO. Order Dtd. 2026-01- (Se
6129/202628.01.2026  |,0,~)> - [R.K.BARIK  |C.O. o3 o8 gi;
(Se

BLAPT,~ JYOT TRANJAN COURT NO. |Order Dtd. 2026-01-
6130/2026128.01.2026 1111 4,025 |sAHOO c.0. 23 27 gi;
(Se

CRLMC- PRAKASH COURT NO. |Order Dtd. 2026-01-
6131/2026128.01.2026 )95 5056  |cuANDRA DasH (O 23 27 gi;
(Se

ABLAPIL- COURT NO. |Order Dtd. 2025-09-
6133/202628.01.2026 |5/ M R SAHOO c.o. e 05 gi;
(Se

CRLREV- HIMANSHU COURT NO. |Order Dtd. 2026-01-
6164/202628.01.2026 | o0 0 | oL c.o. e o gi;
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
5839/2026 |28.01.2026 |g o) . |[KABITA PATRA GENERAL Je R ANCH2 22;
(Se
WP (C) - AKSHAYA Judgement Dtd. 2026- WRIT ©
5840/2026/28.01.2026 | 515/5056 |kumaR BEHERA |CENERAL 01-27 BRANCH-8 gg)
CRLMC- Order Dtd. 2026-01- (Se
5841/2026(28.01.2026 SWARAJ PATEL |GENERAL . No-
238/2026 21 3o,
(Se
WP (C) - MANAS RANJAN Order Dtd. 2026-01- ©
5842/2026 (28.01.2026  |o0 000 | o0 GENERAL 3 23)
WP (C) - MANASH WRIT (Se
5843/2026128.01.2026 23207/2022 RANJAN BAUG GENERAL Entire Brief BRANCH-3 Tz;
WP (C) - PRATTMA (Se
5844/20261|28.01.2026 8795/2003 NAYAK GENERAL Entire Document Tz;
(Se

ABLAPL- DILLIP KUMAR Order Dtd. 2026-01-
5867/2026(28.01.2026 |, 20000 oL GENERAL - TZ;
FAO- MANOJ KUMAR Order Dtd. 2025-07- [LSC- (Se
5877/2026(28.01.2026 |50 Lo [ GENERAL 0 APPEAL |

SEC.

WP (C) - Order Dtd. 2026-01- |[WRIT (Se
5879/2026 |28.01.2026 |5 02" . |KABITA PATRA GENERAL b R ANCH-8 gg;
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
5882/2026(28.01.2026 |, ) [KABITA PATRA GENERAL - R ANCH-8 gg;
WRIT (Se
WP (C) - Order Dtd. 2026-01- ©
5886/2026 |28.01.2026 |1 oo, |[KABITA PATRA GENERAL b BRANCH  |No

(DIVISION

114




BENCH-2)

(Se

WP (C) - Order Dtd. 2026-01- |[WRIT ©

5890/2026 |28.01.2026 | o o',  [KABITA PATRA GENERAL b ERANCH-S gg)

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

5894/2026(28.01.2026 | g0’ [KABITA PATRA GENERAL o R ANCH-] SZ;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

5897/2026 |28.01.2026 |j oo, . |KABITA PATRA GENERAL b R ANCH-] SZ;

' WP (C) - Order Dtd. 2026-01- |WRIT (Se

5902/2026(28.01.2026 | )¢5 o) - [KABITA PATRA GENERAL o RRANCH-1 oo

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

5904/2026 |28.01.2026 |Joo2"° . |[KABITA PATRA GENERAL o R ANCH-] SZ;

WP (C) - Order Dtd. 2026-01- (Se

5906/2026(28.01.2026 KABITA PATRA GENERAL . No-

1973/2026 27 12)

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

5907/2026 |28.01.2026 |10, ">, |KABITA PATRA GENERAL b R ANCHT TS;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

5908/2026 |28.01.2026 |15, "> . |[KABITA PATRA GENERAL o R ANCH-] Tg;

WP (C) - Order Dtd. 2026-01- (Se

5909/2026(28.01.2026 KABITA PATRA GENERAL . No-

1926/2026 27 10)

~ MOHAMMED L (Se

5911/2026 (28.01.2026 5532526 MUSTAQ GENERAL ggder Ptd. 2026-01 No-

ANSARI 10)

' WP (C) - Order Dtd. 2026-01- |WRIT (Se

5912/2026 (28.01.2026  |)o.c" >0, |[KABITA PATRA GENERAL b ERANCH-1 e

' WP (C) - Order Dtd. 2026-01- (Se

5913/2026 (28.01.2026 | )5 ">, |KABITA PATRA GENERAL b oo

FAO- MANOJ KUMAR Order Dtd. 2025-04- ["LSC- (Se

5916/2026(28.01.2026 | S0 o010 | GENERAL e APPEAL .
SEC.

FAO- MANOJ KUMAR Order Dtd. 2025-07- [L5C- (Se

5921/2026(28.01.2026 S, 0 00 loana GENERAL 0 APPEAL .
SEC.

' WP (C) - MANOJ KUMAR Order Dtd. 2025-11- |WRIT (Se

5957/2026(28.01.2026  |3cooh 0000 foain GENERAL on RRANCH-1 oo

' CRLMC- BIDYADHAR Order Dtd. 2026-01- (se

5963/2026(28.01.2026 |,oco | GENERAL o .

(Se

WP (C) - BISWABHUSAN Order Dtd. 2025-08- |[WRIT ©

5997/2026(28.01.2026 3¢/ o000 |t GENERAL 1 R ANCH-4 Tg)

(Se

WP (C) - BISWABHUSAN Order Dtd. 2025-08- |[WRIT ©

6006/2026 |28.01.2026  [3oo00 0000 [oann GENERAL 0 R ANCH-S gi)

(Se

WP (C) - BISWABHUSAN Order Dtd. 2025-08- |[WRIT ©

6007/2026 28.01.2026 |Zooo07 o | oty GENERAL 0 R ANCH- 6 22)




(Se

WP (C) - AMRESH Order Dtd. 2026-01- ©

4 6008/202628.01.2026  |Jcq0 0 00 ooy GENERAL 5 SZ)

WA- MANOJ KUMAR Order Dtd. 2022-10- |WRIT (Se

5 |6020/2026(28.01.2026 |50 o0 loain GENERAL 0 PPEAL oo

WP (C) - MANOJ KUMAR Order Dtd. 2015-05- (Se

6 16022/2026(28.01.2026 |50 0 Lol GENERAL Y oo

CONTC- MANOJ KUMAR Order Dtd. 2021-09- (Se

716024/2026(28.01.2026  |Jo0 000 o GENERAL 03 CONTEMPT | >

WP (C) - MANOJ KUMAR Order Dtd. 2015-05- (Se

8 6025/2026 |28.01.2026 | T oecr 0010 [Rana GENERAL Y R

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

9 6049/2026(28.01.2026 |-/ - |KABITA PATRA GENERAL 20 R ANCH- 23;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

0 |6055/2026(28.01.2026 |07 . |[KABITA PATRA GENERAL 20 R ANCH-4 2;;

WP (C) - Order Dtd. 2026-01- (Se

1 16058/2026(28.01.2026 KABITA PATRA GENERAL . No-

1145/2026 22 28)

WP (C) - Order Dtd. 2026-01- |WRIT (Se

2 |6066/2026 |28.01.2026 |70, |[KABITA PATRA GENERAL 20 R ANCH-4 zg;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

3 |6074/2026(28.01.2026 |Jcc 0o . |[KABITA PATRA GENERAL 15 R ANCH-S 22;

ABLAPL- TASBIR KUMAR Order Dtd. 2026-01- ~ (Se

4 |6118/2026(28.01.2026 |3 000 Lo GENERAL 15 BATL-1 R

SURESH
516132/2026(28.01.2026 232?5326 CHANDRA GENERAL gider ptd. 2026-01- lpprp éif
PRADHAN

CRLMC- Order Dtd. 2026-01- (Se

6 |5830/2026(28.01.2026 |, 07 - |P.BEURA GENERAL 25 s

RSA- Order Dtd. 2024-06- |SECOND (Se

7|5930/2026(28.01.2026 |, 50 . |S K PATTA GENERAL o S EPEAL .

(Se

WP (C) - Order Dtd. 2023-07- |WRIT N

8 5932/2026(28.01.2026 |70 o [R K SARANGI |GENERAL 03 R ANCH-3 gg)

WP (C) - Order Dtd. 9999-12- |WRIT (Se

9 5934/2026(28.01.2026 |25, - - |B ROUT GENERAL T RRANCH-1 e

RSA- Order Dtd. 2025-12- |SECOND (Se

0 5935/2026(28.01.2026 |, 0 . |A SUNDARAY |GENERAL 23 S EPEAL Noo

ARBP- Order Dtd. 2014-04- (Se

1[5937/2026|28.01.2026 |20 o S DAS GENERAL 1 M.J.C. R

WRIT (se

WP (C) - Order Dtd. 2026-01- |BRANCH ©

2 [5940/2026 28.01.2026 |}, o 0 0o, [P K PAL GENERAL o (DTVISTON TSS
BENCH-1)

WRIT (se

WP (C) - Order Dtd. 2026-01- |BRANCH ©

3 |5942/2026(28.01.2026 |10 0o, P K PAL GENERAL 25 DTVISTON T87
BENCH-1)

4(5944/2026(28.01.2026 |CRLMC- R K SARANGI |GENERAL Order Dtd. 2026-01- | |(Se




2750/2025 21 No-
107
CRLMC- Order Dtd. 2026-02- (Se
5945/2026(28.01.2026 R K SARANGI |GENERAL : No-
138/2026 17
107
CRLMC- Order Dtd. 2026-01- (Se
5947/2026(28.01.2026 R K SARANGI |GENERAL : No-
2750/2025 21
107
CRLMC- Order Dtd. 2026-01- (Se
5948/2026(28.01.2026 R K SARANGI |GENERAL : No-
217/2026 21
107
WP (C) - Order Dtd. 2026-03- |[WRIT (Se
5949/2026 |28.01.2026 |, 2>)> . |R K SARANGI |GENERAL 0e R ANCH- gg;
ABLAPIL- s c Order Dtd. 2025-12- (Se
5951/2026 (28.01.2026 |y 0 oo | GENERAL 30 gg;
BLAPL- Order Dtd. 2026-01- B (Se
5952/2026 (28.01.2026 | 50", IS DAS GENERAL b BATL-2 oo
CRLMC- Order Dtd. 2026-01- (Se
5955/2026(28.01.2026 |,/ |BISWAMITRA |GENERAL b oo
' ABLAPL- Order Dtd. 2026-02- (Se
5956/2026 (28.01.2026  [,-'/ > |BISWAMITRA GENERAL 0 oo
' ABLAPL- Order Dtd. 2026-02- (se
5958/2026 |28.01.2026  [,-,"/ 0> |BISWAMITRA |GENERAL 0 BAIL-2 oo
' ABLAPL- Order Dtd. 2025-11- (Se
5960/2026 |28.01.2026 |5 "0, N ROUT GENERAL 20 oo
CRLMC- Order Dtd. 2026-02- (Se
5962/2026 |28.01.2026 |, ., |R K BARIK  GENERAL 05 Nes
WP (C) - Order Dtd. 2025-03- |[WRIT (Se
5965/2026 (28.01.2026 |,o>)> . B C PANDA  |GENERAL 3 R ANCH-€ g;;
CRLMP- Order Dtd. 2026-01- (Se
5967/2026 |28.01.2026 |I /)0 oo, |S K BISWAL |GENERAL b 22;
BLAPL- Order Dtd. 2026-01- (Se
5969/2026 |28.01.2026 |/ 02", |S S PASAYAT GENERAL b BATL-2 Ti;
BLAPL- Order Dtd. 2026-01- (Se
5972/2026 |28.01.2026 |/ Joc2 o0, [R K BARIK  |GENERAL b Ti;
WP (C) - Order Dtd. 9999-12- (Se
5973/2026 |28.01.2026  |Jo."° . |P K MOHANTY |GENERAL i Ti;
(Se
BLAPT,~ LAXMT CHARAN Order Dtd. 2026-01-
6001/202628.01.2026 |/ ol GENERAL o7 BATL-2 TS;
WA- Order Dtd. 2026-01- (Se
6009/202628.01.2026 |/, ~> 0, |J.R.BEHERA |GENERAL b TS;
ABLAPIL- Order Dtd. 2026-01- (Se
6023/202628.01.2026 S ' |D SAMAL GENERAL 1 No-

10)




(Se

WP (C) - Order Dtd. 2026-01- |WRIT N
6048/202628.01.2026 |, =)o |T BAG GENERAL b R ANCHLS 22)
' CRLA- Order Dtd. 2009-04- |CRIMINAL |(Se
6050/2026 28.01.2026 |Zo°> 0 o DHARAM GENERAL 1 Prieuinll Wi
. CRLREV- Order Dtd. 2026-01- |CRIMINAL (Se
6051/202628.01.2026 |,/ ."0 " |C DAS GENERAL o8 CEvTSTON e
' WA- Order Dtd. 2026-01- |WRIT (Se
6052/202628.01.2026 |/ .7 o0, |S BARIK GENERAL b APPEAL e
' RFA- (Se
6053/2026(28.01.2026 159/2003 A K SAHOO GENERAL Appealmemo No-
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
6056/2026(28.01.2026 |, o0" ), |S PRADHAN GENERAL 20 R ANCH- 23;
FAO- Order Dtd. 2026-01- | 15C: (Se
6057/2026128.01.2026 J BARIK GENERAL : APPEAL
593/2023 22 No-
SEC.
CRLLP- Order Dtd. 2025-11- (Se
6060/20261(28.01.2026 9/2024 P MUDULI GENERAL 11 No-
CRLMC- Order Dtd. 2023-04- |CRIMINAL (Se
6062/2026128.01.2026 3564/2019 K P MOHANTY |GENERAL 06Petition, MISC No-
CONTC- Order Dtd. 2024-05- (Se
6065/2026128.01.2026 674/2017 K K NATH GENERAL 03 CONTEMPT No-
WP (C) - Order Dtd. 2019-10- |[WRIT (Se
6068/2026/(28.01.2026 18651/2019 M R BARIK GENERAL 17Petition, Annexure, |[BRANCH-5 gi;
WP (C) - Order Dtd. 2025-10- (Se
6075/202628.01.2026 |}, oo 0o [P K PANI GENERAL 3 gi;
CRLREV- Order Dtd. 2026-01- (Se
6076/20261(28.01.2026 C DAS GENERAL ) No-
544/2025 28 1)
TRP (C) - Order Dtd. 2026-01- (Se
6077/20261(28.01.2026 S BARIK GENERAL . No-
66/2025 22 1)
WP (C) - Order Dtd. 2026-01- (Se
6078/2026 28.01.2026 | o200, |S BHUYAN GENERAL b gi;
WA- Order Dtd. 2026-01- (Se
6079/202628.01.2026 P R NAYAK  |GENERAL : No-
400/2025 28 1)
TRP (C) - Order Dtd. 2026-02- (Se
6080/202628.01.2026 T SAHOO GENERAL : No-
459/2025 23 1)
' ABLAPL- Order Dtd. 2026-01- ~ (Se
6081/2026|28.01.2026 [ o0 " |S DAS GENERAL bl BATL-2 es
' WA- Order Dtd. 2026-01- (Se
6082/202628.01.2026 |,y o0, |A SUNDARAY |GENERAL bl es
' WA- Order Dtd. 2026-01- (Se
6083/202628.01.2026 |20 0. |A SUNDARAY |GENERAL o8 oo
' WA- Order Dtd. 2026-01- |[WRIT (Se
6084/202628.01.2026 ;0> 0. |A SUNDARAY |GENERAL o8 s i




' WA- Order Dtd. 2026-01- (Se

6085/202628.01.2026 [~ . |A SUNDARAY |GENERAL o8 .

' WA- Order Dtd. 2026-01- (Se

6086/2026|28.01.2026 |30 o . |A SUNDARAY |GENERAL 28 oo

' WA- Order Dtd. 2026-01- (Se

6087/2026|28.01.2026 ;7 .. |A SUNDARAY |GENERAL o8 Nee

' WA- Order Dtd. 2026-01- (Se

6088/2026|28.01.2026 [, .. |A SUNDARAY |GENERAL o8 oo

' WA- Order Dtd. 2026-01- (Se

6089/2026|28.01.2026 [, . |A SUNDARAY |GENERAL o8 Nes

' WA- Order Dtd. 2026-01- (Se

6090/2026|28.01.2026 [, . |A SUNDARAY |GENERAL o8 .

WP (C) - Order Dtd. 2026-01- |WRIT (Se

6091/20261(28.01.2026 34287/2025 A SUNDARAY GENERAL 28 BRANCH-1 |No-

WP (C) - Order Dtd. 9999-12- (se

6092/202628.01.2026  |31155 50, (K C SWAIN GENERAL 31 No-

' BLAPL- Order Dtd. 2026-01- (Se

6093/20261(28.01.2026 10668/2025 K C SWAIN GENERAL 21 BAIL-2 No-

WRIT (Se

WP (C) - Order Dtd. 2025-12- |BRANCH ©

6094/20261(28.01.2026 36688/2025 L K NAYAK GENERAL 53 (DIVISION T86

BENCH-1)

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

6096/2026|28.01.2026  |g 2" . |S RATH GENERAL b R ANCH- 22;

WA- Order Dtd. 9999-12- (Se

6098/2026|28.01.2026 | /'go0 oo,c |J SAHOO GENERAL 31 22;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

6100/2026|28.01.2026 |/ .o . |H JENA GENERAL o8 R ANCH-S 22;

CRLREV- Order Dtd. 2025-04- (Se

6103/20261(28.01.2026 P C BEHERA GENERAL ) No-
660/2024 10

22)

CONTC- Order Dtd. 2026-01- (Se

6105/20261(28.01.2026 U CHHOTARAY |GENERAL . No-

412/2026 27 2%)

CONTC- Order Dtd. 2026-01- (Se

6106/20261(28.01.2026 U CHHOTARAY |GENERAL . No-

415/2026 27 2%)

l CRLREV- Order Dtd. 2024-08- |CRIMINAL (Se

6108/2026|28.01.2026 | >."7 00 |K K NATH GENERAL 05 PEVISTON oo

' ABLAPIL- Order Dtd. 2026-01- (Se

6110/202628.01.2026 [, g, M K PANI GENERAL g No-

' WP (C) - A K Order Dtd. 2026-01- (Se

6111/2026|28.01.2026 |30\ oo 0o o[ oney GENERAL oc .

' CRLMP- Order Dtd. 2026-01- (Se

6112/20261(28.01.2026 42/2026 B R SENAPATI GENERAL 21 No-

' BLAPL- Order Dtd. 2026-01- (Se

6114/202628.01.2026 |20 S K MOHANTY |GENERAL o .

' BLAPL- Order Dtd. 2026-01- (Se

6134/2026|28.01.2026 |7/ . . |P. K. DASH |GENERAL s Nes




(Se

WP (C) - Order Dtd. 2025-12- |[WRIT ©
6135/202628.01.2026 |75/ 00 |S K BEHERA |GENERAL 03 R ANCH- 6 22)
BLAPT,- Order Dtd. 2026-01- (Se
6136/202628.01.2026 [g/>c oo [P. K. DASH |GENERAL 25 22;
' LAA- Order Dtd. 2023-02- |FIRST (Se
6137/2026 28.01.2026 [0~ .o M K PANDA GENERAL oc APDEAL Mo
' Order Dtd. 2023-02- |FIRST (Se
6138/2026(28.01.2026 |LAA-5/2017 M K PANDA GENERAL 06 APPEAL No-
' Order Dtd. 2023-02- |FIRST (Se
6139/2026(28.01.2026 |LAA-5/2017 M K PANDA GENERAL 06 APPEAL No-
' Order Dtd. 2023-02- |FIRST (se
6140/2026(28.01.2026 |LAA-9/2019 M K PANDA GENERAL oc APPRAL Moo
SANTOSH
6141/2026(28.01.2026 §§Z§5025 KUMAR GENERAL ?gder ptd. 2026-01- gif
MAHANTY
BLAPL- Order Dtd. 2026-01- (Se
6142/2026(28.01.2026  |g>7" " - |SARAT DASH |GENERAL o8 Mo
LAA- Order Dtd. 2023-02- |FIRST (Se
6143/202628.01.2026 (17", .o M K PANDA GENERAL oc APDEAL RS
LAA- Order Dtd. 2023-02- |FIRST (Se
6144/202628.01.2026 (17", . M K PANDA GENERAL oc APDEAL RS
RSA- Order Dtd. 2025-10- |SECOND (Se
6145/202628.01.2026 |,7" 0, |S K SAHU GENERAL 1 S EDEAL Moo
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
6146/202628.01.2026 [, o0 - |S BISWAL GENERAL 13 R ANCH-T Tg;
WP (C) - Order Dtd. 2025-12- (Se
6147/202628.01.2026 30000 < |SURENDRA DAS GENERAL o1 T§;
CRLMC- Order Dtd. 2025-10- |CRIMINAL |(Se
6148/202628.01.2026 |Zo070 o B DAS GENERAL o M1SC N
WP (C) — Order Dtd. 2012-12- (Se
6149/202628.01.2026 |1, |B SAMAL GENERAL o .
WRIT (s
WP (C) - Order Dtd. 5000-01- |BRANCH ©
6150/2026/28.01.2026  |3004 50, |J RANI CENERAL 0lPetition,Annexure, | (DIVISION ng
BENCH)
WP (C) - Order Dtd. 2023-06- |[WRIT (Se
6151/2026 28.01.2026 |70 - |S SAHOO GENERAL e R ANCHT Tg;
CRLMC- Order Dtd. 2025-12- (Se
6152/202628.01.2026 | S 00 o |S SAHOO GENERAL 1 TE;
' WP (C) - Order Dtd. 2025-12- |WRIT (Se
6153/2026(28.01.2026 24591 /2025 S SAHOO GENERAL 17 BRANCH-2 |No-
WRIT (se
WP (C) - Order Dtd. 2025-12- |BRANCH -
6154/202628.01.2026 |5, 270”0 o |S SAHOO GENERAL 1 (DTVISION Til
BENCH-2)
' WP (C) - Order Dtd. 2025-12- |WRIT (Se
6155/2026 28.01.2026 |5, o7~ o0 o |S SAHOO GENERAL 1 ERANCH-3 New




33)

WRIT
(Se
WP (C) - Order Dtd. 2025-12- |BRANCH
6156/2026 28.01.2026 |2, c1" ., [B P TANGA GENERAL i (DTVTSION Tgo
BENCH-3)
BLAPT,- Order Dtd. 2026-01- (Se
6157/202628.01.2026 /.. "" P K MISHRA |GENERAL o No-
120
CRLMP- R K Order Dtd. 2026-01- (Se
6158/2026 28.01.2026 |/l 0 0o (Lo e GENERAL e Tga
WP (C) - Order Dtd. 2026-01- (Se
6159/2026(28.01.2026 S C SAHOO GENERAL : No-
2467/2026 27
120
CRLMC- Order Dtd. 9999-12- (Se
6160/2026 28.01.2026 | /0000 . [P C DAS GENERAL " No-
120
FAO- Order Dtd. 2025-12- [MLSC- (s
6161/202628.01.2026 S HUSSAIN GENERAL raer . APPEAL €
49/2021 12 No-
SEC.
FAO- Order Dtd. 2025-12- ["ESC- (Se
6162/202628.01.2026 S HUSSAIN GENERAL . APPEAL
593/2023 12 No-
SEC.
' BLAPL- Order Dtd. 2026-01- (se
6163/2026(28.01.2026 002" |J BEHERA GENERAL b Nes
CMP- Order Dtd. 2025-12- (Se
6165/2026 28.01.2026 |\~ o0 . |J P KAR GENERAL b oo
WP (C) — Order Dtd. 2026-01- (Se
6166/2026 (28.01.2026 |Zo.200 0 |P K SWAIN GENERAL b oo
WRIT (se
WP (C) - Order Dtd. 2026-01- |BRANCH ©
6167/202628.01.2026 |3 =07 o |P K SWAIN GENERAL b (DTVTSTON Tgs
BENCH-1)
WP (C) - Order Dtd. 2026-01- (Se
6168/202628.01.2026 |Zoocc” 0., M D BISWAL |GENERAL - ng
CRLA- Order Dtd. 2026-03- (Se
6169/2026(28.01.2026 |/, ~°" [P S DAS GENERAL 05 No-
108
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
6170/2026 28.01.2026 |20 /L0 o |B K SWAIN GENERAL 0e R ANCH-2 Sg;
ABLAPL- Order Dtd. 2026-01- (Se
6171/202628.01.2026 A K JATT GENERAL : No-
530/2026 27 45)
WP (C) - Order Dtd. 2026-01- |WRIT (Se
6172/202628.01.2026 |, ) - |P BEHERA GENERAL bl R ANCH-S §§;
WP (C) - Order Dtd. 2025-12- |[WRIT (Se
6173/202628.01.2026 |}, 000", [B K MOHANTY |GENERAL d1betition, Annexuce, [BRANCH-8 Zi;

NIC



